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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A.NO.163/2001
Tuesday, this the éth day of February, 2001
Hon’ble Shri s.A.T. Rizvi, Member (&)

Joginder Kumar,
&S0 8h. Krishan Lal,
RSO Vill. Akbarpur-Bharota,
Songpat-131001.
Applicant.
(By Shri Pradeep Dhavia for Shri Arun Bhardwai)

VIERSUS

1. Union of India
Through S3Sscretary,
Ministry of Defence,
Central Secretariat,
MNew Delhi.

Z Director Ganeral of QAuality assurance,
Bharat Sarkar, Raksha Mantralya,
fRRaksha Utpadan é&vurm apurti ¥Yibhag,
Gunta Ashwashan Mahanideshalaya,

DHA Dak Ghar,
Naw Oslhi~-11.

Z. Senior @uality assurance Officer,
Senior Quality Assurance Esti (L)
19713, National Stadium,

Maw Dalhi~1.
4. Director (Srade-II1),
Room No.35, G-Blook,
army Head Quarters -« Respondents.

(By Advocate: None)
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Shri Pradeep Dhavia, learned proxy counssl  for
the applicant submits that according to the information
mads  available to him by the applicant., the arisvancs
made  out in the present 048 is going to be redressed by

the  respondents and  an assurancs to  that effect has
o ’

already hesn  held odt. With thingiewg he progosss Lo

allowsad to do so.
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wilthdraw the present 0O,

Z. In the circumstances present 08 is dismissed as
wWithdrawn. Mo costs. Siﬂ/P//
. .<\lezv/”v
(S.A.T.Rizvi)
Member (A)



